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(b) the amount of loan sanctioned by HUDCO for
this purpose;

(c) the rate of interest and the repayment period;

(d) whether the construction of flats have been
completed;

(e) if not, the time-frame fixed for .t;
(f) whether all the flats have been allotted;
(9) if not, the reasons therefor;

(h) whether HUDCO representatives are in the
Committee to make allotment of flats; and

(ify if so, the details thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN AFFAIRS AND EMPLOYMENT AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (DR. U. VENKATESWARLU) : (a) Under the
National Games Housing Project 2534 flats are being
constructed at Bangalore by the Karnataka Housing Board.

(b) HUDCO has sanctioned a loan of Rs. 270.00
crores for the implementation of the project.

(c) The loan has been sanctioned at 16% (gross)
rate of interest with repayment period of 10 years,
including the project period.

(d) the flats are being constructed in two phases.
Out of 1406 flats to be constructed in phase-l, 1356 flats
hat® been completed and the remaining are in progress.
In respect of the 1128 flats in phase-Il, work is in
progress.

(e) to (g) As per the revised schedule the balance
flats are expected to be completed by February, 1997 as
per the indication of the borrowing agency, Karnataka
Housing Board.

(h) and (i) No, Sir.
World Bank Assistance to Gujarat

5227. SHRI GORDHANBHAI JAVIA : Will the PRIME
MINISTER be pleased to state :

(a) whether the World Bank has provided any
assistance to Gujarat for water supply and sanitation
projects; and

" (b) if so, the details thereof including the names of
the places where such projects have been undertaken ?

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN AFFAIRS AND EMPLOYMENT AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (DR. U. VENKATESWARLU) : (a) and (b) Yes,
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Sir. The World Bank had provided assistance of US $ 72
million for the Gujarat Water Supply & Sewerage Project
during November, 1982 to December, 1991. The World
Bank had also provided assistance of US $ 64.67 million
for the Gujarat Urban Development Project during
Novembeér, 1986 to March, 1995 which included water
supply and sanitation. The names of the places covered
under the respective projects are given in the Statement
enclosed.

STATEMENT

Names of Places provided with Water Supply
and Sanitation Facilities in Gujarat Under
the World Bank Aided Projects

1
GUJARAT WATER SUPPLY AND SEWERAGE
PROJECT

1. URBAN WATER SUPPLY SCHEME

Anand, Godhara, Nadiad, Bhavnagar and Jamnagar.
2. URBAN SEWEBAGE SCHEME

Anand, Nadiad, Savarkundla, Rajkot and Ahmedabad.
3. REGIONAL RURAL WATER SUPPLY SCHEME

Pansina, Zamp, Lakhpat, Banni, Tharad, Deodar and
Sabarmati.

4. INDIVIDUAL RURAL WATER SUPPLY SCHEME OF
VARIOUS DISTRICTS

Mehsana, Banaskantha,
Surendranagar.

Junagarh, Anrela,

5. NEW REGIONAL RURAL WATER SUPPLY SCHEME

Sabarmati Renovation W.S.S. and Narmada Bara
Vibhag W.S.S.

GUJARAT URBAN DEVELOPMENT PROJECT

1. URBAN WATER SUPPLY & SEWERAGE PROJECT
East Ahmedabad, Surat, Vadodara and Anand.

2. REGIONAL RURAL WATER SUPi’LY SCHEME

Una-Division, Kandla Gand:dhafn, Khadir, -.&ar and
Okha Mandal. ' :

3. INDIVIDUAL RURAL WATER SUPPLY S'tf'.-jEME

850 villages.
Criteria for Allocation of Funds

5228. SHRI FAGGAN SINGH KULESTE : W'k the -,
Minister of PLANNING AND PROGRAMMF
IMPLEMENTATION be pleased to state the criterta’
adopted by the Union Government for the sanction
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of tunds to the State for the Rural Development
Schemes ?

THE MINISTER OF STATE IN THE MINISTRY OF
PLANNING AND PROGRAMME IMPLEMENTATION AND
MINISTER OF STATE IN THE MINISTRY OF SCIENCE
AND TECHNOLOGY (SHRI YOGINDER K. ALAGH) : The
criteria adopted by the Union Government for the sanction
of tunds differs from schemes to scheme, such criteria
for Integrated Rural Development Programme (IRDP),
Jawahar Rozgar Yojana (JRY), Employment Assurance
Scheme (EAS) and Rajiv Gandhi National Drinking Water
Mission (RGNDWM), are given below as examples.

Integrated Rural Development Programme (IRDP):

IRDP is a Centrally Sponsored Scheme being
implemented on a 50:50 basis by the Centre and the
States. It is in operation in all the blocks of the country.
Under this, Central funds are allocated to the States on
the basis of proportion of rural poor in a State to the
total rural poor in the country.

Jawahar Rozgar Yojana :

JRY is a Centrally Sponsored Scheme being
implemented on a 80:20 basis by the Centre and the
States. Under the Yojana, Central funds are allocated
among the States/UTs according to their share of the
rural poor. Further, the allocations to the districts within
each State/UT are made on the basis of an index of
backwardness which takes into account the proportion of
rural SC/ST population in the district and inverse of
agricultural production per agricultural worker with equal
weights. 80 per cent of the funds allocated to each district
are distributed to village panchayats by giving 60 per
cent weightage to the SC/ST population and 40 per cent
to the total population. The remaining 20% funds are
retained at the district level for inter block/village works.

A small portion of funds under the JRY are allocated
for undertaking special and innovative projects such as
those aimed at prevention of migration of labour,
enhancing of women's employment, special programmes
through voluntary organisations for drought proofing and
watershed development, etc.

Employment Assurance Scheme (EAS) :

The EAS was launched on 2.10.1993 in 1775
identified backward blocks situated in drought prone,
desert, tribal and hill areas in which the Revamped Public
Distribution System (RPDS) was in operation. The EAS
now been extended to cover 3206 blocks of the country
in all States and UTs excluding Goa, Punjab, Chandigarh,
Pordicherry and Delhi. The additional blocks include the
new DPAP and DDP blocks, Modified Area Development
Approach (MADA) blocks having a larger concentration
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of tribals, flood prone blocks in Uttar Pradesh, Bihar,
Assam and Jammu & Kashmir and blocks previously
covered under the Intensified Jawahar Rozgar Yojana
(IJRY). Under the EAS which is a demand driven scheme,
no State-wise allocations are made. States can demand
funds in consonance with demand for manual work during
the lean agricultural season in the rural areas.

Rajiv Gandhi National Drinking Water Mission

The Central funds are allocated to the States/UTs in
accordance with the following criteria —

(1) 35% weightage being given to the rural population
in the States/UTs;

(i) 20% weightage being given to the rural areas of
the States/UTs;

(i) 20% weightage being given to the incidence of
poverty; and

(iv) 12.5% weightage being given in terms of areas
and 12.5% in terms of population to meet the
special requirement of State/UT covered under
Drought Prone Area Programme (DPAP), Desert
Development Programme (DDP), Hill Area
Development Programme (HADP) and special
category hill States.

The total amount worked out for a State on the basis
of (i) to (iv) above would be subject to matching provision
being made by the State Government under the State
Sector Minimum Needs Programme (MNP).

Personal Computer

-

5229. SHRI AYYANNA PATRUDU : Will the PRIME
MINISTER be pleased to state :

(a) the present level of personal computer in the
country and measures taken to promote and increase
the level to atleast 10 per every 1000;

(b) the target set up to reach that level; and

(c) the measures taken to develop software in Indian
languages, especially in Telugu ?

THE MINISTER OF STATE IN THE MINISTRY OF
PLANNING AND PROGRAMME IMPLEMENTATION AND
MINISTER OF STATE IN THE MINISTRY OF SCIENCE
AND TECHNOLOGY (SHRI YOGINDER K. ALAGH) : (a)
and (b) The present level of personal computers in the
country is less than 1 per 1000 people.

The Government of India have taken the following
measures to increase the level of personal computers
(PC) penetration in the country:—

(i) The Department of Electronics (DoE) has been
encouraging computerisation in the Government.



